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(b) it so, from which side the
initiztive was taken and on what
ground and the progress made in the
matter so far;

{c) whether any new specitic pro-
posals have been made about the
tinancing and administration of the
Foundation; and

(d) if so, the broad leatures there-
of?

The Minister of Education (Dr.
Triguna Sen): (a) and (b). In a re-
cent meeting which the U.S. Ambas-
sador had with me at his instance on
Indo-American cooperation in the fleld
of education, this matler was briefly
discussed,

(e} and (d). No specific  propusals
as such have been rocevived.

Appointments of lLo: Pal and Lo
Apuakt
*40. Shri Ranachandra Yeerappa:
Shri Mohan Swarup:
K. Sanghi:
th DWivedy:

e
i i

Bingh:
Dr. Maksdevs Prasad:

Will the Minister of Home ANnirs
be pleased te state:

(a) whether a fina! decision har
besn taken to appoint the Lok Pa)
and Lok Ayuskt 10 examine (he
charges against the Ministers and
high Officials suggested by the
Administrative Reforms Commis-
SIM
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(b) it 80, the nature thereof; and

(¢} if no decision hag so far been
taken, the reasons for the delay and
when it 1 likely to be taken?

The Minister of State in the Minks-
try of lMome Affairs Vidys
Charan Shukla): {a) No, Sir,

(b} Does not arise.”

{¢) The adoplion of a scheme of
this natlurc on a national scale can
only be on the basis of u consensus
between the Centre and the Siutes
The considered views of the State
Governments are awailed

Shiva Sena

*41. Shri Tennet] Viswanatham:
Shri Hukam Chand
Eachwai:
Shri Onkar Singh:
Shri K. M. Alnhll

Will the Minister of Liome Affales
be pleased to state:

(n) whether aitention of Govern-
ment has been drawn to the leading
editorial under I.hn;’ heading "P‘dh..l-
tical Thuggery™ published in
Indan Express dated the 20th April,
1067;

(b. whether the allegations regard-
'ng Shiva Bena in Bambay are cor-
Tevt; )

) If s, uu action ’mn-d to be

iuhen againat the ﬂllﬂﬂ' the
movenent; ane





